
















 

 

 

THE COMPANIES ACT, 2013 

Consent of shareholder for shorter notice  

[Pursuant to section 101(1)] 

  

To  

The Board of Directors of 

CORAGGIO HOLDINGS PRIVATE LIMITED 

ICICI Venture House, A M Marg Prabhadevi, 

 Mumbai - 400025. 

 

   

       

      

  

  

  

 

 

Dated the 11th  day of September 2022 at Mumbai 

 

         

 

 

 

 …………..……………….. 

Zakir Hussein Niamut  
For and behalf of Dynamic India Fund S4 US I 

Director 
 

 

 

 

 

 

 

such other date as may be decided by the board at a shorter notice.

Companies Act,  2013, to hold the Extra Ordinary General  Meeting 26th September  2022 or 

each in the Company representing 8% hereby give consent pursuant to section 101(1) of the 

Street, TwentyEight,  Cybercity Ebene, 72201  Mauritius holding 82 equity  shares of  Rs.10/- 

of M/s. Dynamic  India  Fund S4  US  I having  its registered  office at SANNE House, Bank 

I, Mr. Zakir Hussein Niamut residing at Shivala Road, Triolet, Mauritius, Authorised Signatory 
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